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COMPASSIONATE GROUND APPOINTMENTS UNDER DDE QUOTA 
 
2243.  SHRI NANDI YELLAIAH: 
 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 
DISTRIBUTION miHkksDrk ekeys] [kk| vkSj lkoZtfud forj.k ea=h   be pleased to state: 
 

(a)  the number of persons waiting for compassionate ground 
appointments under DDE quota in FCI; 
 
(b)  whether in view of the recent orders dated 06.09.2016 issued by 
DoPT allowing married sons eligible for employment under compassionate 
grounds, the Government has taken/proposed to take steps to appoint 
them; and 
 
(c)  if so, the details thereof along with the list of persons waiting for 
employment under compassionate grounds in each zone? 
 
 

A N S W E R 
MINISTER OF STATE FOR  CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION 

(SHRI C. R. CHAUDHARY) 

(a) Number of persons waiting for compassionate ground appointments 
under DDE quota in FCI is 2259. 
 
(b) & (c)   Necessary steps have been taken by the Food Corporation of 
India (FCI) for implementing the DoPT’s order dated 06/05.09.2016. FCI has 
circulated the O.M. among its Zonal Offices for implementation. 
       
Zone wise number of persons waiting for compassionate ground 
appointment under DDE quota in FCI is as under: 

East Zone               -       507 
West Zone              -       643 
South Zone             -       166 
North East Zone      -       354 
North Zone              -       589 
Total                              2259 
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